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SCHEDULE
FORMAT OF STATISTICAL DATA
SEE RULE 3
December 2024
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1 2 3 4 5 6 7
District 2and Sessions
Judge — Ist — cum —
I Special Judge ( 0 0 0 0 0.
Commercial Appelate ’
Division,) Khunti
Chief Judicial
5 Magistrate — cum- 0 0 0 0 5
Judge( Commercial
Court), Khunti
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